Name of the corporate debtor: M/s Hythro Power Corporation Limited (In Liquidation)

Date of commencement of liquidation: 23.11.2022
Revised List of Stakeholders as on: 02.06.2026
List of Operation Creditors (Employee)

Annexure-4

(Amount in Rs.)

Sl

Name of
authorised
representative,
if any

Name of Employees

Details of Claim Received

Details of Claim Admitted

Date of
Receipt

Amount Claimed

Total Amount of
Claim Admitted

Amount of claim
for the period of
twenty-four
months preceding
the liquidation
commencement
date

Nature of Claim

% Share in
Total
Amount of
Claims
Admitted

Amount of
Contingent
Claim

Amount of
Any
mutual
dues, that
may be set
off

Amount of Claim
Rejected

Amount of
Claim Under
Verification

Remarks, if any

NA

Anand Pal Taneja

Refer Note

65,23,128.00

50,17,791.00

Operational
Creditor
(Employees)

15,05,337.00

NA

Niranjan Acharya

Refer Note

37,50,858.00

3,43,340.88

Operational
Creditor
(Employees)

34,07,517.12

NA

Adesh kumar

Refer Note

1,94,814.00

93,660.00

Operational
Creditor
(Employees)

1,01,154.00

NA

Mayank Saxena

Refer Note

3,83,148.00

3,83,148.00

Operational
Creditor
(Emnl )

NA

Meharban Singh

Refer Note

3,46,711.23

3,46,711.23

Operational
Creditor
(Emnl \

NA

Ravi Gupta

Refer Note

44,54,226.00

39,25,672.00

Operational
Creditor
(Fmnlovees)

5,28,554.00

NA

Devendra Kumar

Refer Note

11,08,435.00

6,18,647.00

Operational
Creditor
(Fmnlovees)

4,89,788.00

NA

Ramesh Chandra
Nayak

Refer Note

14,44,261.00

8,27,951.00

Operational
Creditor
(Fmnlovees)

6,16,310.00

NA

Prabhas Ranjan
Mishra

Refer Note

9,49,707.00

4,90,551.00

Operational
Creditor
(Fmnlovees)

4,59,156.00

NA

Naveen Seth

Refer Note

4,60,571.00

2,74,149.00

Operational
Creditor
(Fmnlovees)

1,86,422.00

NA

Som Nath Grover

Refer Note

24,81,190.00

20,12,710.13

Operational
Creditor
(Fmnlovees)

4,68,479.87

NA

Krishan Tyagi

Refer Note

6,44,748.50

6,44,748.50

Operational
Creditor
(Fmnlovees)

Total

2,27,41,797.73

1,49,79,079.74

77,62,717.99

Note:

Claims received during CIRP and duly verified by the RP have been admitted and considered by the Liquidator while preparing the present list of Stakeholders




